Illegally possession of Land

25 SH. KULDEEP BISHNOI, M.L.A.: Will the Education Minister be pleased
to state whether it is a fact that some people have illegally possessed the land
provided by the village panchyat Balsamand for the construction of women
college; if so, the steps taken by the Government to dispossess the land
togetherwith the time by which the construction of building is likely to be

completed ?

REPLY OF KANWAR PAL, EDUCATION MINISTER,

HARYANA.

No Sir,
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